_ Lovernment of Jummu and Kashmir
Departinent of Law, Justive and Patliamentary Affairs
Civid Seeretariatl
Sringgar Tawng
#pofr e AR
Subject:-batigaron Reforms and effective musitoring of Litigation i Union termitery of
Jammu and Kasdsmir-Appointment of Officer In chargeOie) Litigation,

GOVERNMENT ORDER Nt¥:-2630 -JK (LD j of 2022
DATED:- 0 - (13 - 2022

Sanclion is hereby accorded to the appointment of Difieer’s of Youth
Services and Sports Department as mentioned in amiexure to this Governmend
Order as Officer Incharge $OICs Livigation for the cases including Contempt
Petition, i any, indicated agasst cach pending hefore Hon ble High Court of J&K
ard Ladakh entesl Admindsteative ribunal.

The rerms and conditions of appeantrsent of the OC shall be governed by the
provisions of Government Crder No, 1673-30LD of 2021 dated 24.03.2021

By arder of Government of Jommu and Kashwmiir,

Sdi
{Actal Sethi)
' Secretary 1@ Government
Noi- LAW-0OIC 15372022 Datedd- 20,05, 2022

Comy 1o the -

Loarned Advasate General, JEK.
Principsal Sectetat- 1 Henble Lisuteward Governor, Ry Bhawan,
Sobm Scenctary (JER L Minsey of Home A5, Government of india,
Prascwpal Seceetary o Geveripmenl. Youtl Servives and Sports Deparioen,
Regisivar Lieneral, High Cour of 16K ond Ladakh, Tanimu Srindgst
Principal Recrotary o $h hie Chdefd bpstiee, High Court of 1K and Ladskb.
Prieector Litigation . Srmapar Jmani
Law Officer cobeerned
Crificer in Charge Lidzaion O
L Private Secratary s Chivd Secretary for arformation of Cliet Secretary.
Privitte Secretiey 10 Seuietary Law
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{Khursheed Mamag g;iﬂ"j

Addivienn] Secvetary to Government




Annexure te the Government Grdep N h2630-FK(LDS of 2022 duted 20.05.2023

8. No | Case No & Title’ L
1 SWP No. 2294/2019 Tazarig Hussain and | Mr. Altaf  Hussaln, /e

anr V/isUDTof[&Kandors, | Departmental Vigilance
WPR{C) No: 156372021 titled [affar Bashir Officer, Directorate Youth
(Wani V/SUTOURK And Ors  Services and Sports ]
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